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Non-Allotment of Gas Connections
after Change of Residence

*546. SHRT ANWAR AHMED: Will
the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) whether it is a fact that on
change of residence from one area to
the other in Delhis the gas connec-
tions to the persoms registered and

1412 L.S—3., *°

kept on the waiting list for a number
of years, are not given to them;

(b) whether such gas connections
sanctioned in the names of original
applicants are sold in black market.by
the dealers instead of giving them to
persons in waiting list; and

(c) if so, the measures proposed to
be taken to check such malpractices
and to ensure that the persons origi-
nally registered are given connections
even after a change in their residence?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FFERTILIZERS
(SHR1 VEERENDRA PATIL): (a)
No, Sir.

(b) It ig not possible to indicate
whether the dealers indulge in black-
marketing on this account.

(c) According to the present system,
persons registered 'with any dealer
ang kept on the wwaiting list are to
intimate to the said dealer change in
their remidential address and are to be
given connectiong when their turna
materialise. In case such persons do
not get gas connectlions in turns their
caseg are considered for release of
new connection subject to the capa-
bility of the Oil Company for releas-
ing new connections.

Increase in Prices of Industcial
Alcohol

*547. SHRI BALASAHEB VIKHE
PATIL:

SHRI CHANDRABHAN
ATHARE PATIL:

Wil] the Minister of PETROLEUM
AND CHEMICALS be pleased to
state:

(a) whether it is a fact that Bureau
of Industrial Costg and Prices recom-
mended increase in prices of industrial
alcohol in their report submitteg in
March, 1979;

(b) if so, what action hag been
taken on the said recommendation of
the Bureau of Industrial Costs and





